
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

I.A. NO. 744 OF 2025 AND I.A. NO. 745 OF 2025 

IN 

OA NO. 724 OF 2023 

IN THE MATTER OF: 

BITTU                                                                                …………APPLICANT 

VERSUS 

STATE OF U.P. & ORS.                                                ……..RESPONDENT(s) 

INDEX 

S.NO. PARTICULARS PAGE 

NO. 

1. REPORT ON BEHALF OF COMMISSIONER OF 

POLICE IN COMPLIANCE OF THE ORDER DT. 

21.01.2026 PASSED BY THE HON’BLE NATIONAL 

GREEN TRIBUNAL, NEW DELHI     

 

 ANNEXURES  

2. COPY OF THE FIR DT. 04.01.2026  ANNEXED 

HEREWITH AS ANNEXURE R-1.  

 

3. COPY OF THE SCREENSHOT OF OWNERSHIP OF 

THE VEHICLE ANNEXED HEREWITH AS 

ANNEXURE R-2 

 

4. COPY OF THE CIRCULAR DT. 17.02.2023 ANNEXED 

HEREWITH AS ANNEXURE R-3 
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5. COPY OF THE DOCUMENT OF EVENT CLOSURE 

ANNEXED HEREWITH AS ANNEXURE R-4 

 

6. COPY OF THE GENERAL DIARY DETAILS DT. 

03.01.2026 ANNEXED HEREWITH AS ANNEXURE R-

5 

 

7. COPY OF THE GENERAL DIARY DETAILS DT. 

06.01.2026 ANNEXED HEREWITH AS ANNEXURE R-

6 

 

8. COPY OF THE FIR DT. 11.01.2025  ANNEXED 

HEREWITH AS ANNEXURE R-7 

 

9. COPY OF THE FIR DT. 24.10.2025 ANNEXED 

HEREWITH AS ANNEXURE R-8 

 

10. COPY OF THE FIR DT. 06.12.2025  ANNEXED 

HEREWITH AS ANNEXURE R-9 

 

                                                                                          

  THROUGH COUNSEL 

                                                                                  

BHANWAR PAL SINGH JADON 

COUNSEL FOR STATE OF U.P. 

Bhanwar09jadon09@gmail.com| 9639286572 

Date: 28.01.2026                                                            

Place: NOIDA                                                               
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Chander t Rames aested Bocur 
Dale of curtent -2030 91444 fP. 

er Glpta 

INDIA 

4:41 9 O 

State 

UP 

Owner Details 

LILU 

Nil 

Son / Daughter / Wife of 

Owner Mobile No: 

9312661514 

UP14MT4722 

Present Address 

BITTU 

Chassis No. 

Perrmarient Address 

151,, PANCHAYRA,, Ghaziabad-201102 

Engine No 

MAT808017N3P33802 

151, PANCHAYRA,, Ghaziabad-201102 

Issued Date 

B6.7B6A250 D02122L64252447 

May 27, 2023 

Front HSRP Number 

Vehicle Class 

Goods Carrier 

C 

1 

Nil 

Owner Serial No 

Valid Upto 

Nil 

REAR HSRP Numer 

Vehicle Description 

Nal 56al 

Goods Carrier 

Last Updated 
Ni: 
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112 ye7, 7/19 ft fdeR TẾTC qự arIii e-mall tocos-up@gov.lr 
HET yyrtoPs-112(341)2023/a94 

Ramesh 
Chander Gupta 

Attesied Bocuat 
Rego. No. S44 

Dale of P. 
O2030 

lodedsin 
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2 

AR Rane 
Chendar Gpta 
Aested Bocument 

Regd. No. n444 
Date of K? 
08-4-2034 

OF 

RÍO: Go0/-j-323-39t/2017 

TUTG: EiÍG SG 
2023 

/E-g-3-2017-39ri/17, fej# 24.07.2017 
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1 
2 
3 
4 

5 

8 

AN 
Rames 

Chander GUpta 
Attested Dọgment 

Regd. Ng44 

Date 
084-2030 

(sio afret -R ) 
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PO2012620578 

Romesh 

Chander Gupta 

No. 

TRONICA CITY 

SOVT. 

ABHISHEK, 

8383903241 

illegal _mining 

AMesled DcuA 

illegal _mining 

1/2/2026 22:28 

1/2/2026 22:55 

ko 

note 
kra 

di 

gye 
h 

bad 
janch 
karwyahi 

ki 

jyagi 

$Remark 
:Event 

Was 
Sent 

To 

DCRŞRemark 
:info 

to 
acp 
sir 

$Remark 
: 

uchna 
acp 
sir 

PO2012620148 

qSdc olT T,#ELS 

PRADESH. 
285 
M 

FROM 

PARAMAHANS 
ASHRAM, 

PIN-201102 
(INDIA) 

ELS 
F 

3TR 

Remark 
:Caller 

Number:918383903241 
AC 
T 

Yoa 

TE} 
UNNAMED 
ROAD, 

PANCHAYARA 
NEAR 

BY 

ASHRAM, 
LONI, 

GHAZIABAD 
DISTRICT,GZB-LONI 

UTTAR 

TRONICA CITY 

MR. YOUGINDER 
KUMAR ST 

9625408191 

illegal mining 

illegal mining 

1/2/2026 22:08 

1/2/2026 22:10 

note 
kra 

di 

gye 
h 

bad 
janch 
karywahi 

ki 

jyagi 

$Remark 
:Event 

WNas 
Sent 

To 

DCR$Remark 
: 

info 
to 

acp 

sir$Remark 
:suchna 

acp 
sir 

ko 

PRADESH. 
46 
M 

FROM 

PARAMAHANS 
ASHRAM, 

PIN-201102, 
(INDIA) 
GZB-LONI 

NEAR 
BY 
-

ASHRAM 
MANDİR, 

PANCHAYARA, 
LONI, 

GHAZIABAD 
DISTRICT, 

UTTAR 

Remark 
:Caller 

Number:919625408191 
,... 

lq 
T 

3HTY 
Yo 
fhT 
T 

YET 

PO2012620082 

TRONICA CITY 

MR. SUNIL, 

7011368961 

illegal _mining 

illegal_mining 

1/2/2026 22:04 

1/2/2026 22:10 

note 
kra 

di 

gye 
h 

bad 
janch 
karywahi 
i 

jyagi 

$Remark:Event 
Was 
Sent 

To 

DCR$Remark 
: 

info 
to 

acp 

sir$Remark 
:suchna 

acp 
sir 

ko 

PRADESH. 
163 
M 

FROM 
MAAN 
SINGH 
AATTA 
CHAKKI 
MILL, 

PIN-201102 
(INDIA) 

ELS 

PANCHAYARA, 
LONI, 

NEAR 
BY 

ASHRAM, 
GHAZIÁBAD 

DISTRICT, 
GZB-LONI 

UTTAR 

Remark:Caller 
Number:9170113689 

61 

TAÇT 
HT 

YặT 
EI 

|UNNAMED 
ROAD, 

PO2012619965 

TRONICA CITY 

AKASH 

8595080875 

illegal_mining 

illegal mining 

1/2/2026 21:59 

1/2/2026 22:10 

sir$Remark 
:suchna 

acp 
sir 

ko 

note 
kra 

di 

gyeh 
bad 
janch 
karywahi 

ki 

jyagi 

Was 
Sent 

To 

DCR$Remark 
:(1121637) 
: 

NEAR 
BY 

ASHRAM 
ŞRemark 
: 

info 
to 

acp 

FROM 
MAAN 
SINGH 

AATTA 
CHAKKI 
MILL, 

PIN-201102 
(INDIA) 

#ELS 
ŞRemark 
:Event 

PANCHAYARA 
GZB-LONI 
, 

LONI, 

GHAZIABAD 
DISTRICT, 

UTTAR 
PRADESH. 

127 
M 

Remark 
:Caller 

Number:918595080875 
.mny 
rait 

hT 
Y 

Ì 
TaI 
l 

Event 
Police Station 

Name| Phone Caller Caller 

Type 
Type 

Time 

Time 
Time 

SubCreate Dispatch Closed 

ToMDT Assign 

Remark 
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State (Tų): JAR H 
P.S. (ur4T): qifeT fea 
District/Unit (fart/g6T$): rU (zafAgtT TIUAI) 
1. G.D. No. (taHT d,): 081 
2. G.D. Date (tHt fts): 06/01/2026 22:57 ad 
3. G.D. Type (tHTHI YAT): AIofgTA Bf TH 
4. Entry for (officer) (ufafz(sfaart faq): JaT Atgs 
5. Case Type (9h( HT): 
6. Subject (faua): 
7. G.D. Brief 

1.3R TO 0 DL1GE-2544 
2.344T TO TO PB05AQ4930 

General Diary Details 

8. Acts & Sections (3fafAA 3ÌT 
ITT(): 

S.No.(h.) Acts (3fafun) 

Report Printed on (eud Hcu Tin): 
22/01/2026 

Report Printed by (f gII ut ca): 
Name (TIH): THÀNA INCHARGE 

Rank (4e): SI (Sub-lnspector) 

Ramesh 
Chandar Gupta Attested Document 
Regd. No. M444 

.Date a P. 
08-4-2030 

1 

Sections (TT(Ö) 

Signature (aHARCE TRONICA CllY Name (1TH): THANĂ 
Rank (4): SI (Sub-Inspector) 
No.(.): 9454405104 2 
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